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eriunents for  their Developm eat 
Schemes and to  different Central 
authorities. T ot m ajor irrigation pro­
jects, steel was allotted the Cen­
tral W ater Sc Pow er Commission and 
for  the minor irrigation projects/ 
schemes by the State Government. 
Demands received Ircm  both these 
authorities include all p rojects/ 
*chemes and separate statistics regard­
ing the demand and supplies (or  irri­
gation projects alone are not avail­
able, At present, allocations are 
made and quotas issued only for 
aheets.
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2091, Shri Eswara Keddy: W ill th* 
M inister o f Mines and Fuel be pleased 
to state:

(a ) at what stage the proposal is to 
set up a low temperature carbonisa­
tion plant at Kothagudiuro; and

(b ) the foreign exchange required 
for  this plant?

The Minister o f Mines and Fnal 
(Shrt K. D. MalraTtya); (a) and fb ). 
Taking into consirferation and expert 
advice available, it was proposed b »  
the Government o f  India to set up 
three low  temperature oarboniiatloo 
plants ai Jarabad (Raniganj), Kotha. 
gudiiim (Singareni) and South 
Karampura in the public sector. How­
ever, there being a large unbridged 
gap in the total proposed outlay oo 
the III plan and the financial resour­
ces in sight, the Governm ent o f India 
have not found it possible to mak* 
financial provision fo r  this purpose.

W elfare o f S.Cs. and S.Ts. In Pnnjak

*092. Shrt D*yH Singh: W ill the 
Minister of Home Affairs be pleased to 
itaU':

(a) whether any amount wai sur­
rendered as un.spent by the Punjab 
Government during the .'Sccond Five 
Year Plan period under thp Cemrally 
sponsored programme for the WeLfsre 
of Scheduled Castes and Scheduled 
Tribes; and

(b ) if so, the amount surrendered, 
year-wise’

Tlie Minister a( SUte in the Mlitirtrr 
« f  Home A lla ln  (Shri D ator): (■) Ym .




